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unstarred question No. 581 on the 
22nd December, 1953, and state;

(a) whether any more cases of 
Budi requisitions of land in Uttar 
Palinpara in Tripura have recently 
taken place; and

(b) if so, what steps Government 
propose to take to help the Scheduled 
Tribes in Tripura?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa);
(a) No.

(b) Does not arise.

Passenger A menities

743. Thakur Jugal Kishore Slnha:
Will the Minister of Railways be 
pleased to state:

(a) whether Government are aware 
that due to the over filling of the over­
head water tanks of the trains very 
often the passengers of compartments 
got drenched; and

(b) if so, what steps are being taken
to stop it?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). Such instances are very 
rare, and when these do occur the 
staff at fault are suitably dealt with.

W orking Hours of R ailway Employee^

744. Shri Ganpati Ram: WiU the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that the
total duty period of workers of the
Carriage and Wagon Shops on the
Western Railway employed in three 
shifts cyclic duty exceeds 48 hours in 
two weeks out of every three weeks 
as per roster of duty in force;

<b> if so, whether these workers are 
paid over-time allowance for

the hours in excess of 48 hours in m 
week; and

(c) if not, the reasons therefor?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
to (c). The information has been 
called for from the Western Railway 
Administration and a reply to this 
question will be laid on the Table of 
the House, as soon as the information 
Is received from the Western Rail­
way Administration.

Railway Employees

745. Pandit D. N. Tiwary: Will the
Minister of Railways be pleased to 
state whether it is a fact that clerks 
from other offices of Railways are be­
ing called to act as Assistants in Rail­
way Board while similar facility is 
denied to the Railway Board’s clerks 
for promotion in other offices?

The Deputy Minister of Railways 
and Transport (Shri Alages<in): Yes. 
As the number of clerks in the Rail­
way Board’s office suitable for pro­
motion is inadequate, it is proposed 
to hold an examination to select suita­
ble clerks from Railways for promo­
tion. No clerk in the office of the
Railway Board has requested for
transfer to a Railway.
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